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F.3. 3503(3.).— ATLAT AIF T ATAHIH, 2016 (2016 FT 11) FT 12T 25 FT IT-4TT (3)
& AT q15d 9TRT 16 FIT Y& AThdi &1 TART FId g0 g AL A1 I 99 g [ SAfed o UAT HLAT
AELTF FAAAT RAH g TAT g AL, AN | T FIA & TAT, TaT A8 ([orav HF=rr) araer,
2024 ¥ 3T HLTT FI g TAgT Mool rad saer S FHTd’ 8, TaTd—

1 wfere e ofiT T - (1) =6 STaer T JTaT SIS (U7 (=) Herrer smaer, 2026 FgT S|
(2) 7g ST TSI § THF THIF T TG F AR gHTI

2. qET IR ([oraT =) sreer, 2024 %, TTETE 2 |, TE TWas & o, Feferied wi staernd
[ERISIIERIL R

“Ferd ag AT T T2 areer qiaT IcaTe (Sporar fREn) Herrerd araer, 2026 F YW ¥, 30 qF9Y
2026, T ¥ srater F forw Rerferfera arferT & wtem (2) F siavta 9Ted & T FETorfaT e Thiser &
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oI ITRTT AT IATE AT SY-HATSH AT T 1 FAHATT e 3 warer o forw foefy fafawtar g smnfaa
HTA AT FEG T ZH ATCHT 6 ST WA AT A6 F (AHRE A1 TF AR Al 2, AATL-

SUSEDS

AT AT T60 At S 2026 & T99L, 2026 TF
(1) (2)
AEUH: 10773:2025 % A 0 ATell ¢ Poe Hue | o ad 2024-25 sfiw 2025-26 & I

TIF, TAT HITIAT 3T LRSI STHIOT § ITANT o | SAATIAT | AT F&LA AT e qraT % 50
o st 2 STrerd & STfer el

Tre— AfFwtar 1 T8 w1 a1 aeqel &1 Ae-aw REE @A g &Y =8 Fig 99E A " I
SEATEALHRAT GIXT EATEA T ST TALTY T FATEIT FLATL TTIEHTAT T TEIT HLAT gTTl”

[, &. Ot - 29026/8/2023— TeTEATE]
T TH ST, ST qi=e

A~ A AR, A F TSI, TETETT, 907 I, @ 3, IT-u< (i) § faAi+w 25 91, 2024 FT 4T3,
1801 (3T) BT THRTIAT AT AT AT T TeTAT SEH HHTA FHetere T -

(1) AT 19 wTast, 2025 FT 471.3T. 884(31)!

MINISTRY OF COMMERCE AND INDUSTRY

(Department For Promotion Of Industry And Internal Trade)

ORDER
New Delhi, the 30th June, 2026

S.0. 3503(E).— In exercise of the powers conferred by section 16 read with sub-section (3) of section 25 of
the Bureau of Indian Standards Act, 2016 (11 of 2016), the Central Government, is of the opinion that it is necessary or
expedient so to do in the public interest and after consulting the Bureau, hereby makes the following Order further to
amend the Copper Products (Quality Control) Order, 2024, namely:-

1. Short title and commencement. - (1) This Order may be called the Copper Products (Quality Control) Amendment
Order, 2026.

(2) It shall come into force on the date of its publication in the Official Gazette.

2. In the Copper Products (Quality Control) Order, 2024, in paragraph 2, for third proviso, the following shall be
substituted, namely: -

“Provided also that this order shall not apply from commencement of the Copper Products (Quality Control)
Amendment Order, 2026 for a period up to the 30" November, 2026 to goods or articles imported by a manufacturer
for the purpose of manufacturing equipment or product or sub-assemblies or component for Air Conditioning and
Refrigeration in India as per the following TABLE, upto the volume of goods or articles specified under columns (2) of
the following Table, namely:-



[FT T H—=vg 3(ii)] T T TSI © T 3

TABLE
Goods or Articles. Period: June 2026 to November 2026.
(1) (2)

Inner Grooved Copper Tubes falling under IS | Not exceeding 50 per cent. of the average quantity of
10773:2025 intended for use in Air conditioner and | goods or articles imported during the financial years
refrigeration equipment. 2024-25 and 2025-26.

Note:- The manufacturer shall maintain month-wise record of such goods or articles and furnish the same to
Government authorities concerned in its letter head signed by its authorized signatory to the Central

Government.”.

[F. No. P-29026/8/2023-LEI]
SUMEET KUMAR JARANGAL, Jt. Secy.

Note:  The principal Order was published in the Gazette of India, Extraordinary, Part I, Section 3, Sub-section (ii),
vide number S.O. 1801 (E), dated the 25th April, 2024 and subsequently amended as follows: -

(1) S.0. 884 (E), dated the 19", February, 2025.
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